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SHRI T. V. ANANDAN: May I know not 
only from the Education Minister but also 
from the Government of India whether, when 
they grant huge amounts from the 
Government of India, from the public 
exchequer, Government has got any 
machinery to control how these grants are 
spent ? 

SHRI BHAKT DARSHAN : Sir, according 
to our information, all these grants are 
properly audited and they are scrutinised and 
the completion certificates are also checked. I 
think that there is a proper  check. 

SHRI A. D. MANI : May I refer to the 
question of my hon. friend Mr. Bhar-gava who 
has complained about the shortage of schools 
in Delhi and ask the Minister himself, who is a 
distinguished educationist, whethei it is not a 
fact that education in Delhi is becoming very 
costly and it is very difficult for parents to 
send their children to schools, and that Go-
vernment should themselves take up the 
responsibility of providing education to the 
teeming and bulging population ? The second 
point on which I want information from the 
Minister of Education is what is the building 
grant that is now given to a school. The 
amounts that are given are ridiculously small. 
How do they expect them  to put up buildings 
? 

SHRI   BHAKT   DARSHAN:   As   far as 
the grants in   aid are concerned ... 

SHRI A. D.   MANI :   Answer the first 
question. 

SHRI BHAKT DARSHAN : Sir, I am taking 
the second question first. About the giving of 
grants in aid the rule is, as far as my 
information goes, that 95 per cent of the 
deficit is met by the Delhi Administration. I 
am not sure about the rules just now regarding 
building grants, but I will find out. As far as 
the cost of ducation is concerned, the cost of 
living 

itself has gone up, and the cost of education 
lias also gone up simultaneously. But I agree 
with the hon. Member that some thought 
should be given to this problem. 

EXCHANGE  or FIRK  BETWEEN    ASSAM AND 
NAGALAND PATROL FORCES 

♦350. SHRI A. D. MANI : Will the 
Minister of HOME AFFAIRS be pleased to 
state : 

(a) whether an Assam armed police patrol 
force fired on the Nagaland border patrol 
forceg on   December 27, 1969;   and 

(b) if so, what were the reasons for the 
exchange of fire between the patrol forces of 
the two States ? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN) : (a) No, Sir. 

(b)  Does not arise. 

DEPLOYMENT OF EASTERN FRONTIER RIFLES 
IN WEST   BENGAL 

♦351. SHRI Z. A. AHMAD: 
SHRI KALYAN ROY :f SHRI 
M. V.   BHADRAM : 

Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether units of the Eastern Frontier 
Rifles have been deployed in West Bengal 
against the Naxalites; 

(b) if so, when   and in   which districts; 

(c) whether this organisation is a para-
military force or a part of the State police 
force; 

(d) whether these forces are meant for 
guarding the borders with the foreign 
countries;   and 

(e) if so, whether they have been with 
drawn from the borders for use against the 
Naxalites ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) and (b) 
According to information received from the 
Government of West Bengal, units of the 
Eastern Frontier Rifles were deployed against 
the extremists in November, 1969 in   district 
Midnapore. 

(c) The Eastern Frontier Rifles are a part  of 
the State    Police force and are 

t The question was  actually asked on the 
floor of the house by Shri Kalyan Roy. 
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governed by  the Eastern  Frontier  Rifles 
(Bengal Battalion) Act (II of 1920). 

 (d) and (e) Do not arise. 

SHRI KALYAN ROY: Is the Minister 
aware that in these parts of Midnapore the most 
impoverished section of the peasantry, the 
tribals, live who have not a speck of land and 
are completely indebted to the moneylenders? 
When the Eastern Frontier Rifles are used 
against them, they are agitating perhaps led by 
the Naxalites for lands, and the Eastern Frontier 
Rifles burnt their quarters, looted their property 
and many of them were forced to flee to Bihar. 
This is my first question. 

SHRI VIDYA CHARAN SHUKLA : This, 
as I explained in my main answer, is a matter 
strictly which is related to the State 
Government, and this information that the hon. 
Member has conveyed to us we would check 
up with the West Bengal Government, but we 
have no information about that. 

SHRI A. D. MANI : This is a matter which 
concerns the Central Government also. The 
Naxalite menace is an all-India menace which 
affects ths whole country... 

SHRI KALYAN ROY : Sir, my second 
question. Is the Minister aware that the West 
Bengal Communist Party strongly protested 
against the deployment of the Eastern Frontier 
Rifles who were responsible for torture and 
represssion ? Following from it, is he aware 
that only a fortnight back two topmost Naxalite 
leaders, Mr. Gunadhar Murmu and Mr. Dilip 
Sarkar, were arrested and they were beaten in 
jail. Until now we do not know where they are. 
Has the Minister any information about Mr. 
Gunadhar Murmu, Mr. Dilip Sarkar and Mr. 
Santosh Rana ? 

SHRI VIDYA CHARAN SHUKLA : As I 
said earlier, this police force is under the 
administrative control of the West Bengal 
Government, and any misdemeanour by this 
force or any misbehaviour has to be enquired 
into by them. As far as the three Naxalite 
leaders are concerned... 

SHRI KALYAN ROY : Has the Com-
munist Party protected about the repression? 

SHRI VIDYA CHARAN SHUKLA: As far 
as the three Naxalite leaders are concerned, the 
hon. Member himself has given the 
information    that they were arrested. 

I presume that they are under the legal custody 
of the State   Government ... 

SHRI KALYAN ROY : Where are they 
now? I   mentioned three names. 

SHRI VIDYA CHARAN SHUKLA: I 
do not have the information. 

SHRI KALYAN ROY : Have they been 
beaten inside the Thana ? Where are they now 
? 

SHRI   VIDYA CHARAN SHUKLA: 
This is a matter related to the State ad-
ministration. When certain people are arrested 
for certain offences by the State police, they 
are taken into State jail. Then according to the 
hon. Member there was some atrocity 
committed. This we will have to find out from 
the State Government. We have no 
information about this. 
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SHRI A. G. KULKARNI: May I know from 
the Government about this Rifle Force which 
has been deployed in West Bengal whether 
there is any scheme with the Government to 
utilise this Force at least to unearth the so-
called workshops to manufacture bombs in 
West Bengal, Whether this has been used for 
this purpose or whether the Government will 
use it for that purpose ? 

SHRI BHUPESH GUPTA: May I know the 
address of that factory? 

MR. CHAIRMAN: He is not the Minister; 
you cannot put a question to him. 

 
SHRI  A. G.     KULKARNI:     I    am 

specifically asking whether the Eastern 
Frontier Rifles will be deployed or will not be 
deployed to check the bomb-manufac-turint? 
small-scale industry behind the Presidency 
College in  Calcutta ? 

SHRI VIDYA CHARAN SHUKLA: I have 
already indicated that the Eastern Frontier 
Rifles are a part of the State Armed Police. For 
matters of this kind which the hon. Member 
has referred to, the nomral police investigation 
machinery is used, not the Armed Police. 

SHRI A. G. KULKARNI: They have failed. 
What to do ? 

SHRI VIDYA GHARAN SHUKLA : As 
long as the State Government is functioning, 
we would hope that they will keep on their 
efforts to find out these things. 

DR. DEBIPRASAD CHATTOPA-
DHYAYA: It is a fact that the State police 
machinery is being used and used persistently 
in the matter of repression. In the matter of 
repression, there is a pattern and the pattern is 
this—only those people who are opposed, 
within the United Front or outside the United 
Front, to the CPM are being repressed. But the 
Naxalites and other people who are to be 
policed and who are to be punished are being 
let loose. In this context, I would like to ask the 
hon. Minister whether he would tell us the 
number of farmers who have been killed 
brutally in Midnapore in the last six months 
and how many persons have been arrested and 
brought before the court and not given bail 
under police pressure in connection with all 
those cases. This is my first question. 

Secondly, what is the reaction of the hon. 
Minister to the persistent press report and 
report from other responsible political parties 
that the police machinery in West Bengal has 
been let loose for narrow,  sectarian and 
partisan purposes ? 

Thirdly, we have been told every day by 
CPM friends from Kerala that the CPI-led 
Ministry there is perpetrating atrocities,.. 

SHRI KALYAN ROY: Here is my question   
specifically in     relation to... 

DR. DEBIPRASAD CHATTOPA-
DHYAYA: I would submit that the question 
.... 

SHRI KALYAN ROY: On a point of order. 

SHRI A. D. MANI : He is putting a 
question. 

MR. CHAIRMAN: Mr. Roy, what do you 
say ? 

SHRI KALYAN ROY: There is no Profulla 
Sen or Bidhan Roy here; here is the Chairman 
who is absolutely neutral. Sir, my question is 
specifically in relation to the deployment of the 
Eastern Frontier Rifles in Midnapore. How can 
Midnapore be a part of Kerala ? You will 
understand, Sir,  that it is beyond the question 
here. 
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MR. CHAIRMAN: Dr. Chatto-padhyaya, 
please confine yourself to the question. Do not 
go beyond the scope of it. 

DR. DEBIPRASAD CHATTO-
PADHYAYA : I am sorry for the geographical 
confusion of my friend. My question in   no 
way relates to .... 

SHRI KALYAN ROY: Mental confusion, 
you are  suffering from ... 

DR. DEBIPRASAD CHATTO-
PADHYAYA: It has nothing to do with 
Kerala. Once I put the question, it will be 
apparent to you that it has nothing do with the 
Kerala Government or interference ... 

MR. CHAIRMAN : Please put the question. 

DR. DEBIPRASAD      CHATTO- 
PADHYAYA: The question is, the CPM 
friends have been telling us that the police 
force is being used in Kerala against the other 
political parties. .. 

AN HON. MEMBER: How is it relevant ? 

DR.       DEBIPRASAD CHATTO" 
PADHYAYA : In West Bengal, we are being 
told . . . 

MR. CHAIRMAN : Please put the question. 

DR. DEBIPRASAD CHATTO-
PADHYAYA: That is the question, Sir. In 
West Bengal,   we have been told . . . 

MR. CHAIRMAN : That is not the 
question. 

DR. DEBIPRASAD    CHATTO- 
PADHYAYA:     ___ that        the        police 
machinery is being used against other 
Naxalites, Congress and CPI people. Now, in 
this context, I would say that the Central 
Government and the police force in West 
Bengal and Kerala are being accused. 
Sometimes, the Central Government and its 
agencies, the Central Reserve Force and the 
Frontier Force are being made scape-goats. I 
want to know whether the Central  ... 

MR. CHAIRMAN : Are you going to put 
the question or not? I will pass 0n  to the next 
question. 

DR. DEBIPRASAD CHATTO- 
PADHYAYA : The question is whether 
the Central Reserve Police Force and the 
Frontier Force, the agencies of the Central 
Government, placed in Kerala and West 
Bengal are made scape-goats______ 

MR. CHAIRMAN : Are you putting the 
question  or not ? 

DR. DEBIPRASAD      CHATTO- 
PADHYAYA : It is the question whether the 
Central Government's agencies including the 
police authorities placed in these two States 
are being made scapegoats for the political 
wrangles inside West Bengal and Kerala. That 
is the question. 

SHRI VIDYA CHARAN SHUKLA : The 
hon. Member has asked me about the number 
of certain people arrested and certain people 
who did some satyagraha in Midnapore 
District in the last six months. That is 
information which is not available with the 
Central Government. This is mainly a matter 
which is handled by the State Government. 
About the behaviour of the police department 
of the West Bengal Government, I am not 
going to comment upon that here because as 
long as the West Bengal Assembly is 
functioning, it is the proper duty of that 
Assembly to take note of that. About the 
Central police force being made a scapegoat of 
politics, this is the unfortunate trend which we 
have to register. 

SHRI K. P. SUBRAMANIA MENON: 

About the happenings in West Bengal Mr. 
Kalyan Roy has been kind enough to explain. 
But may I ask the Central Government 
whether it is a fact that the Government in 
Kerala headed by the CPI has... 

MR. CHAIRMAN : No, no. I will not allow 
questions about Kerala. 

SHRI K. P.  SUBRAMANIA MENON : 
. . .  more than 17   companies of CRP, and in   
one of the recent instances... 

MR. CHAIRMAN : I will not allow 
questions about Kerala. If you do not want to 
put a question, I will call Mr. Bhupesh Gupta. 
Please put a question arising out of this. 

AN HON.   MEMBER: He is afraid to 
ask questions about Midnapore. 

SHRI K. P. SUBRAMANIA MENON : 
May I know from the Government whether  in     
the  name  of    Naxalites  in 
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many parts of the country many innocent 
people have been killed and whether in this 
particular instance where Mr. Kalyan Roy has 
raised this point there has been no killing by 
the Eastern Frontier Rifles as alleged by him ? 

SHRI KALYAN ROY : You know more. 
SHRI VIDYA CHARAN SHUKLA : I do 

not think that innocent people have been killed 
in the name of Naxalites. Actually, when the 
Naxalite menace becomes a threat to public 
tranquility and public order, then due action is 
taken by the Government. 

SHRI A. D. MANI : Which Government ? 

SHRI VIDYA CHARAN SHUKLA : By 
the State Government concerned. 

DR. BHAI MAHAVIR: They are being 
given   encouragement. 

SHRI VIDYA CHARAN SHUKLA : This 
was the only question that I could understand 
from the hon'ble Member about Naxalites. 

SHRI BHUPESH GUPTA : May I know 
from the hon'ble Bhopalite Minister whether lie 
is aware that Mr. Chavan has repeatedly made 
statements to the effect that the Naxalite 
problem should also be solved politically? In 
view of that, may I know what steps the Central 
Government has taken for finding a political 
solution specially when in the name of curbing 
the Naxalites police atrocities are being 
committed in Bengal, in Andhra Pradesh and 
other places also? What is the Central 
Government's line of action with regard to that 
? Do I understand. Sir, that to speak through the 
gun will be the only language to speak to them 
? May I know whether there is any other way of 
persuading these people, undoubtedly genuine 
in their belief apart from their being misled, to 
the path of normal democracy ? 

SHRI Y. B. CHAVAN : I would like to 
make one point clear. It is true that I had made 
a statement about the problem of the Naxalites 
or for that matter any party which preaches 
violence, etc., that it should be dealt with 
politically. When I said that, it was in reply to 
a proposition that was made that such parties 
should be banned. My answer to that was— 
what I said then, and I still stand by that 
statement—that as long as we have the present 
law, until  We do not have  another 

law or we change the Constitution it is not 
possible. In this case what the State 
Governments are doing is rcitainly the legal 
responsibility of those States. When in an 
organised manner properties were looted and 
people were murdered, I think, the Slate 
Government was absolutely right. . . . 

SHRI BHUPESH GUPTA : What about Mr. 
Naik, the Chief Minister of Bombay? Is there 
no inconsistency in what you are saying? He is 
encouraging the Shiv   Scnaites. 

SHRI KRISHAN KANT: May I know 
whether the Government of West Bengal has 
made any assessment of the Naxalite activities 
in that State, and what is the present position? 
Have they asked the Government of India for 
any help to Curb the Naxalite activities? 

SHRI Y. B.     CHAVAN : No,   Sir. 

SHRI B. K. KAUL : Much has been said 
about the Naxalites. May I know from the 
Government whether they have recognised this 
party as a political party? Secondly, may I 
further know whether they give recognition to 
all such parties which are not wedded to non-
violence but are wedded to anti-national   
activities? 

SHRI VIDYA  CHARAN    SHUKLA : 
As I said, they announced the formation of a 
party. The Government does not recognise or 
derecognise political parties. There is no 
question of recognising or not recognising 
parties of that kind. 
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SHRI PRANAB KUMAR MUKHER-JEE: 

May I know from the Minister whether the 
Government is aware of a number of centres to 
train cadres in guerilla warfare by the 
Naxalitcs in Midnapore and if so, what is the 
reaction of the Government to that ? 

SHRI Y. B. CHAVAN: We had discussed 
this matter here that there were Naxalite 
training centres. Sometimes they had been 
disbanded and some of their members 
arrested. However, there is no doubt that these 
people are very active in certain areas in a 
very concealed manner. We have not received 
any report from the West Bengal Government. 

f REPRESENTATION    ABOUT    AGITATION   IN 
GANGANAOAR 

130. SHRI DEVI SINGH: 
SHRI LOKANATH MISRA :+ 
SHRI S. S.  MARISWAMY : 
SHRI M. K.   MOHTA: 

Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether the Government of India 

have received representations for institut 
ing a Central inquiry into the reasons 
leading to the death of many people in 
connection with the agitation in Ganga- 
nagar District of Rajasthan about the 
levying of tax on  land; and 

(b) if so, what is Government'! reaction 
thereto  ? 

THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B.    CHAVAN) : (a) Yes,    Sir. 

(b) The Government of Rajasthan have 
appointed a Commission under the Com-
missions of Inquiry Act, 1952 to inquire into 
the incidents of firing in Ganganagar and 
Churu    districts. 

f Transferred from the 27th February, 1970. 
% The question was actually asked on the 

floor of the house by Shri Lokanath Misra. 

SHRI LOKANATH MISRA : May I know, 
Sir, whether the Government of India is aware 
that the Government of Rajasthan had 
constituted a Commission, called the Beri 
Commission, the report of which has been 
shelved by the Shukhadia Ministry, and in 
view of that whether the Government of India 
thinks the report of this Ghandani Commission, 
which is constituted by the same Sukhadia 
Government, would be seriously considered 
even if it reports adversely against the ruthless 
repression and inhuman atrocities perpetrated 
on the people by the Sukhadia Government ? 
Would anv thing happen at all ? 

Secondly, may I know whether the 
Government of India is aware that the irrigated 
areas on either side of the canal which would 
yield much more than any other area in 
Rajasthan, as the hon'ble Home Minister 
knows, is being distributed to well-to do 
people by the Sukhadia Ministry? He is no 
more a socialist, as the Home Minister 
probably knows, after the Chhoti Sadri case...., 

MR. CHAIRMAN : Please put the question. 

SHRI LOKANATH MISRA : I am putting 
the question. After the Ghho'i Sadri case at 
least the Home Minister is tent, per cent. 
convinced that Mr. Sukhadia does not b'lieve 
in socialism. The point is this. Mr. Sukhadia is 
helping socialism because he is involved in a 
case.... 

MR. CHAIRMAN : No, no. I want you to 
put the question. 

SHRI LOKANATH MISRA: 1 would like 
to know whether Mr. Sukhadia has distributed 
the fertile land on either side of th= cane I, for 
which the Government of India has given all 
the money, to well-to-do p:ople rather than 
giving it to people who really desene it, the 
land less. 

SHRI Y. B. CHAVAN : As far as the first 
part of the question is concerned, it is 
hypothetical. It is very difficult for me to say 
anything. As for the second question, I would 
like the hon'ble Member to take a little 
reasonable view in this mattci. No'hifig has 
been proved even in the Chhoti Sadri case. The 
Chief Minister is an honourable person, as 
honourable as other Members of this 
honourable House It is very ea-.y to make any 
allegations of this nature. Secondly. I can assuic 
him that Mr. Sukhadia docs believe in 
socialism, 


